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IA/ORDER

PER S.S.Viswanethra Ravi, Judicial Member:-

This appeal by the assessee against the orded d8t©1.2016 passed by

Commissioner of Income Tax (Appeals)-2, Kolkatadesessment year 2008-09.

2. After hearing both parties we find that asseskas raised paid-up share
capital ofX 2.895 crores including premium and to verify thengineness of said
transactions, identity and creditworthiness of shareholders, the Assessing Officer
iIssued notice u/s 131 of the Income Tax Act, 196 Ehort ‘the Act’ to the Directors
of shareholding companies. On perusal of the assagsrecord, we find that none
appeared in response to said notice. In view ofesaaking into consideration the

submissions of the Learned AR we deem it apprapt@atremit the matter to the file
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of Assessing Officer for his fresh adjudication.eTassessee is at liberty to file all
evidence in respect of issue as discussed in pafathe assessment order. Thus,

ground No. 1 & 2 raised by assessee are allowestdtistical purpose.

3. In the result, assessee’s appeal is allowed for 8&dical purpose.

Order pronounced in open court on _ 04/07/2018
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